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PROF. P.I. KURIEN: I went to 
Cochin Inquiry Office day before yes-
terday and the inquiry number was 
4000 something. So. one thousand 
number is not correct. 

SHRI HARI KISHORE SINGH: 
I am talking of the full address of 
those people which was provided to 
us. (Interruptions) 

PROF. P.J. KURIEN: Will you 
come back on Monday with the la-
test information? 

SHRI HARI KISHORE SINGH: 
If we are able to establish contact, 
everything will be cleared by Monday. 
(Interruptions, 

PROF. SAIF-UD-DIN SOZ (Bara-
mulla): I want to seek a clarification. 
First of all, everybody must come 
home. The Government is responsi-
ble for that. In fact, I do not agree 
with the Minister that nothing can 
be done so far as relief measures are 
concerned. Those who are infirm. old 
or sick must receive the priority in 
coming, home. Second priority must 
go to Hajis because they hadl gone to 
perform a religious function. Would 
yOlJ assure the House that Hajis will 
receive proper facilities to come back 
a fter the infirms and old? 

SHRI HARI KISHORE SINGH: 
Hon. Member must have read in the 
newspaper that Hajis are given the 
first priority and a number of them 
have already come. (Interruptions) 

15.00 hrs. 

RESOLUTION RE. BAN ON COW 
SLAUGHT£R 

[English]! 
MR. DEPUTY SPEAKER: The 

House shall now take up the Private 
,Members' Business; further discus-
SIon on the following Resolution 
moved by Shri Guman Mal Lodha 
on the 4th May, 1990: 

"This House is of the opinion 
that the Government should 
bring forward a suitable legisla-
tion to ban slau~ter of cow and 

its progeny throughout the coun-
try". 

Before further discussion rcsUJDel on 
the subject I would like to mention 
that two ho~rs and nine minutes have 
already been taken on this Resolu-
tion, thus exhausting the time of two 
hours allotted for this discussion. The 
House hilS now to extend time for 
further discussion on this Resolution. 

Is it the pleasure of the House tnlt 
the time allotted for this Resolution 
be extended by one hour? 

SEVERAL HON. MEMBERS: 
Yes Sir. 

MR. DEPUTY SPEAKER: So the 
time is extended by one hour. Shri 
Harish Rawat to speak. 

[Trans!c.tion] 

SHRI HARISH RAWAT 
(Almora): Mr. Deputy Speaker, Sir, 
t:-;e cow has always enjoyed a very im-
pl.Jrtant place in our country since an-
cient times. We recognise it also due 
to economic considerations. In a sense 
cow forms basis of our family in the 
same way as agriculture is the base 
of our life. Therefore, as far as the 
question of proper protection and care 
of cow and its progeny is concerned. 
I think that Government should pre-
pare a comprehensive plan for it be-
cause just operation flood I, II or III 
would not do. For this we would 
have to take every district as a unit. 
Presently. the situation is so bad that 
if a survey is -conducted it will be found 
that 80 per cent of the cows give noth-
ing except cow-dung. They give very 
little milk. All the programmes re-
lated to cattle development are under 
State Governments but due to paucity 
of funds they are unable to take up 
C3 ttle development programmes. No 
facility for artificial insemination of 
foreign breeds of cow is available in 
districts 'and if they are available. the 
equipments are outdated and conceiv-
ing percentage is very low ~nd if there 
is some conceiving the calfing percen-
tage is still lower. For example. if 
conceiving percentage is, 20 caIfing 
percentage is just 2. The same situation 
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p~vails ~n our regions. Therefore 
I would li!Ce to request that you should 
fully ~~IP ai.I such existing centres 
of ~rtificlal ms<!minatioll by intro-
ducmg modern instruments and ne'W 
te<:hnology so that every cow may con-
~lve and give birth to calf. There 
IS a great need to take ~om t 
in this direction. . e s eps 

. Mr. Deputy Speaker, Sir, 1 would 
iIke to urge through you, that there 
should be a defrazen nitrogen plant 
not <?nly at the district level. but at 
Tehsll level, or for a group of two or 
three blocks. In a similar manner 
~any containe:s in whkh the seme~ 
IS transported g~t. brok~n in the way. 
be,cause the condItIOn of roads is gene-
rally very bad and the semen does not 
~each its destination. Then there 
IS no freezing facility available there 
There is need to formulate a compre~ 
hensive scheme so as to cater to all 
these faci:ities. The situation in the 
districts, 'Yh~re Operati?n Flood II pro-
gramme IS m operatIon is also not 
satisfactory at pres(!nt. 1 would lih 
to request you that the Central (ioVI;'rt1-
ment s;lould make a\uilable sulli~'jent 
funds for this purpose in consultalion 
with the State Government concerned. 

. In villages, a peasant and a villager 
IS mostly dependent upon various pro-
ducts and by-products of cow bec:lUse 
of his I?overty and meagre pur,-'l.lsing 
power. That is why the condition 
of cows is deteriorating. now-
a-days and ther~ j;; nnbtYjy 
who can protect those cows. 
I would like to request that one or 
two cowsheds should b~ comtructed 
for every 3-4 villages where the un-
productive cows could be kept. 
Those cows become a burden upon 
their owners. and the latter in turn 
think in terms of ~elling their 
cows ofr They drive their cat-
tle away to the stree[s and l1loha 1Jas 
out of sheer frustration and anxiety. If 
you construct a cowshed for every 
group of three or four 'vi)bges for 
such discarded <:!nima~s, this will be a 
very good achieverne:;t on your part 
and there is need for you to take steps 
in this direction. 

The hon. Member, Shri GUJTlan Mal 
Lodha, has said a lot through this re-

solution with regard to the cow and its 
progenr.. He has spoken a Jot about 
Its pohtlcal aspect. I do not want 
!O elaborate on his remarks. 1 leave 
It for him to elaborate but I would 
certainly like to tell him that cow is 
the ba~e of ou.r .life today. If you 
make It a reltgh)nS or political is-
sue. You are neither going to do 
any good to the cow-species nor serve 
th~ country an~ the society. This 
WIll only contnbute to the geneiation 
of mutual diHerences mistrust and 
confusion. We hay!:! observed that 
usua:Jy the demand for imposing a 
b:m on cow-slaughter is made with 
a~ aim of aruusing the religious s.!n-
tlrn~nts amo!'~g the people, directed 
agamst the minorities. There m"v be 
differing v :Iues and vie\\points. 'There 
are compulsions in evcry field and the 
peoples habits ar: develop::= I aCl:ord-
ingly in ditl'.:rent su!'roundings. 
1. do no~ underst llld that in a country 
lIke IndlU we can do any justice with 
o'lrselvcs or with the society as a 
Whl1le. if we try to impose nur values. 
viewpoints. orinio.l'; :m:l faith Up01 
dhers. 

15.08 hI'S. 

[SHRI JASWANT SINGH iii the 
Chair] 

\1r. ~hairman. Sir. through you. I 
would like to req:J('st the rr:over of this 
resolution. that if after leclVinl! aside 
hi~ po'itical prejucli,..:cs and interest. 
liC (lilly confines hi" rc!'.olutioll to the 
aim of improving the condition of the 
('tN', ami its e..:o:lnmk aspe~·t, then the 
entir(! House and ~:II of us express our 
~olidarity with him. be~ause cow is the 
very base of our life. We won·hip 
cow. because we ll'1derstand that cow 
is as important tll u" as is our mother-
la nd, agriculture "nu farming to us. 
That is why we worship cow. We 
hold cow in no Jess estel!m than the 
mover of the resolution or his suppor-
ters might be holding but I, by no 
means, agree with the I,lrrow point of 
view with which he has delivered his 
speech while moving this r:!>olution 
and the points he has tried to touch. 
Mr. Chairman, ~ir, I think that by 
doing so he is neither doing any 'jus-
tice, to the cow ano the progeny of cow 
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nor is he doing justice to the coun· 
try and the society. 

Mr. Chairman, Sir. I would. once 
again. like to urge upon the hon. 
Minister of Agriculture, through you. 
that a comprehensive programme 
should be chalked out for improving 
the condition of the cow, its progeny 
and the livestock ~s a whole. Steps 
should be taken for earmarking suffi-
cient funds for this purpose in the 
Eighth Five Year Plan and) State Gov-
ernment should be consulted in this 
connection. If by formulating dis-
trict level plans. the village panchayats 
and the regional committees are in-
volved in this task. the Government 
should be rendering great service. This 
way, you will also be rendering a 
great service to the rural population 
the cause of whom you and your Gov-
ernment so often champion. 

SHRI HAMENDRA SINGH BA-
NERA (Bhilwara): Mr. Chairman 
Sir. the House should at the very out~ 
set, express its gratitude to the bon. 
M~ber, Shri Guman Mal Lodha. for 
movmg this resolution in the House 
regarding imposing a ban on cow slau-
ghter. The cow is not associat8d with 
the Hindu religion alone. but it is 
a symbol of our Indian culture and 
civilization and bas remained the 
backbone of the economic develop-
ment of this country. There have 
been frequent movements in indepen-
dent IndIa for cow-protection. Ma-
hatma Gandhi had said that the fore-
most thing he would like to do in in-
dependent India was to impose a 
ban on cow slaughter. 

(Interruptions) 

It is deplorable that the cow is be-
,ing slaughtered in our country today 
even after 43 years of independence. 
The hon. Members have expressed 
their viewpoints as to why there 
. should be ban on cow slaughter and 
I would not like to repeat them but 
one thing I wouldt like to propo;e in 
the House is that the situation can-
not be improved unless and until the 
Central Government enacts such a 
legislation by dint of which the IGWS 

already enacted by those states tbat 
want to ban cow-slaughter in their 
respective areas do not get violated. 
For example, cow slaughter is prohl· 
bited in Rajasthan but somehow or 
the other. on the pretext of trade and 
commerce. cow is smuggled out of 
Rajasthan. The State Government 
~nnot impose a ban on such an acti-
VIty. The cow is carried out of Ra-
jasthan in the name of cow trado and, 
wbtat actually happens is that as the 
cow cannot be taken out of Rajas-
than in the name of cow-slaughter be .. 
cause this is prohibited in the State. 
but the fuct remains that all the cows 
that leave Rajasthan are directly di-
vert~ to the slaughter houses. It is 
an Irony that a state in which such 
a law hanning cow slaughter exists. the 
State Government wants the law to 
get it enforced and complied with 
the ~ba?itants of the state accept th~ 
law m Its letter and spirit. but con-
trary to our sentiments and feelings 
the cow is being slaughtered. The only 
reason as to wby tbis is bappening is 
that the Central Government bas not 
enacted any such legislation. Today, 
I. would like to request the hon. Mi-
~llster to enact such a legislation as 
It would at least enable the states that 
possess a feeling of reverence fo~ the 
cow, and which want to ban cow-
slaughter totally and have enacted 
l~w~ t? tbo effect in tbeir respective ju-
rISdIction, to enforce such laws comp-
letely and comprehensively. New 
schemes are today being formulated for 
tbe prosperity of our villages and tbe 
farmers and such schemes have prov-
ed to ~ beneficial to them. But. 
Mr. Chalrma~, Sir. there has been a 
!h0usand year old tradition of rear .. 
mg the cows in our villages and it is 
most essential that a ban is imposed 
on cow slaughter. Shri Guman Mal 
Lodh~ has once again attrocted the 
~ttentlOn of the country towards this 
Issue by bringing this resolution in 
the House. I would like to remind 
you as to how many movements were 
~aunc~ed in our country in support of 
Imposmg a ban on cow slaughter. 
There was one such movement in 
1966. More than one crore people 
submitted 13 signed memorandum to 
~the h?~. President demanding . the 
ImposItion of ban on cow slaughter. 
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In 1960. there was a similar move-
ment and a demonstration was held 
in front of the Parliament In 1966, 
his holiness Shankaracbarya under-
took fast unto death that continued 
for 68 days. An assurance that an 
appropriate legislation would be enact-

Government should come before the 
House with a appropriate legislation. 
Hon. Shri Lod.ha has not only ckaWD 
the attention of the House to this is-
sue but that of the whole country by 
bringing forward this resolution here. 
With these words. I conclude. 

ed to this effect was giiven at that 
time. He broke his fast but no ap-
propriate legislation has been enacted 
till date. The incident of firing took 
place here prior to 1971 as well and 
our supporters were gunned down 
ruthlessly. They had held a demons-
tr!tion in front of the Parliament on 
one 'and only one issue-that the cow 
slaughter be banned. The treatment 
meted out to them is a shameful stig-
ma on this country. 

. Mr. Chairman. Sir. I understand 
that this stigma cannot be washed 
away from this country until irrespec-
tive of our religious and political con-
siderations and affiliations and keeping 
in mind the culture. civilization. dig-
nity and tradition of the country. w,e 
give a serious consideration to thIS 
issue and go into introspection to 
ponder over it honestly andl until the 
centre takes steps to bring forward 
an appropriate. legislation to totally 
ban the cow-slaughter in our country. 
In our villages, in particular, the far-
mers and the poor people are asso-
ciated with the reariThgl of cow. They 
do not have any knowledge of the 
modern techniques of agricu1ture as 
yet, and as such they can make no 
use of that. The Government does not 
have the requisite resources. to make 
available such modern techmques and 
equipment to these people so that 
these poor villagers could develop 
their farming with the help of modem 
techniques. Cow roaring is their only 
means of livelihood. 

Mr. Chairman. Sir, I represent. Ra-
jasthan and the significance that IS a!-
tached to a cow there in tha! state ~s 
well known to everybody. It IS III unI-
versal fact that our rural farmers are 
exhaustively dependant on cow. I 
would like to draw the attention of the 
Government towards at least respect-
ing the law made with regard to the 
cow is Ra1asthan and the way our 
cattle-.wealth is dJ"lagged towards the 
slaughter houses in other states. The 

SHRI RESHAM LAL JANGDE 
(Bilaspur) : Mr. Cbairman. Sir, when-
ever our hon. Members talk about 
cow-slaughter in this House, they 
see to it whether they are going to be 
politically benefited out of it in future 
or not. 

MR. CHAIRMAN: One hour's 
time has been enhanced for this de-
bate and five or six hon. Members 
still want to speak on it and then the 
hon. Minister wiU be giving a reply 
too. The mover of the resolution has 
also to speak. Kindly be careful 
about your time so that more Mem-
bers can have their say. 

SHRI RESHAM LAL JANGDE: 
They oppose it but their opposition is 
indirect rather than direct and they 
do not say in clear terms that the 
cow-slaughter should be allowed. There 
is a total ban on cow-slaughter in 
Kashmir. Why do not you bring it 
in this under concurrent list for such 
states whereas you are competent to 
do so. When I was an MP earlier. 
:Shri Rafi Ahm3d Kidwai had said 
that the Central Government should 
ban cow slaughter if the people of 
the country want it to be done in fu-
ture. The state of mind of the then 
Prime Minister was not shaken at that 
time. At that time Shri Rafi Ahmad 
Kidwai had not agreed to it and 
ban on cow slaughter could not 
be enforced. I can go to the extent 
of saying that the economic condition 
of BJ.'Iahmins is in ramshackles and the 
prices of the cattle are sky rocketing. 
The prices of the cattle have come at 
par with that of a motorcycle. The 
modern chemical fertilizers cause many 
diseases to the standing crops in vil-
lages and geneJ.'lal health conditions of 
our people are showing a decline. On 
the one band. there is the talk of 
bio-:1!as. Along with this, the use of 
manure is also talked about because 
of its yielding capacity and this ma-
nure should be brought to use SO that 
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the land does not lose its fertility at 
the time of the fertilizer reaching a 
saturated point and this can be achiev-
ed only when the cow dung is used. 
Some of our friends advocate the 
cause of banning cow-slaughter. But 
the quality breed cattle and healthy 
calves are sent to the butcher houses 
every six months. These are export-
ed and soft leather commodities are 
made from their skin. The people 
abroad -are very fond of these arti-
cles and pay a handsome price for 
them. The drive for this avarice im-
pels them to stop the propagation of 
quality breed animals. Secondly. I 
w{)uld like to say that you could not 
check the trend of smuggling except 
for the intoxicating dr~s. This ar-
gument is forwarded in this House. 
The- smUggling, of drugs should be 
checked only after the peoples' ad-
diction to them is reformed and 
checked. People conceal the facts be-
cause of their political prejudices and 
present the argument of banning cow-
slaughter ,and that way try to secure 
the future for themselves and their 
parties. The opinion of the House 
and of the crores of people outside 
is that if this issue is put to a refe-
rendum or a plebiscite in any state, 
majority of the country's population 
would favour a ban on cow-slaughter. 

In spite of this. our narrow-mind-
ed thinking has only increased pover-
ty among the eror.:s of farmers in 
this country. Use of chemical ferti-
lizers and destruction of rural areas 
through urbanisation has weakened 
the economic condition of farmers. 
We must refrain from politicisation 
'of issues. In deference to public 
'se'ntiments~ ] request this House to 
pass the resolution on banning cow 
'Slaughter. 

-- SHRI SURYA NARAYAN YA-
DA V (Saharsa): Mr. Chairman. Sir, 
todaY·s. important discussion con-
cerns a ,mute anima.l whose entire 
body. - from head to tail. is utilized 
for somt? purpose or the other. Stran-

, gely, th~' Gov~~ nment has. not been 
-able to adopt a firm policy in this 
-matter till how. 

Sir. cow dung is used as a manure 
and the bones of a dead cow also have 
t~ei~ utility. ~e cow plays a very 
slgmficant role m the lives of this 
country's farmers and labourers. The 
farmer uses cow dung as manure in 
his field and villagers use cow dung 
cakes as fuel for cooking purpose. 
But cows are being slaughtered on a 
large-scale in this country. There is 
no check on this practice .. True. some 
States have banned cow slaughter. 
but this ban has no meaning since 
the Central Government has not made 
any relevant provision. Today. the 
cow has been taken up as a subject of 
research. Besides being used as 
manure. cow dung is also a source 
of electricity. Indian and foreign 
scientists have proved that electricity 
produced from cow dung can be used 
in industry. Cow 'is the country's 
most valuable asset and cow slaughter 
is reducing the number of cows. In 
future th is will deprive us of a valu-
able asset. I hope we don't close our 
eyes now and then repent later on. 
I ike i1 th~ case of environment, 
where we initially remaiaed uncon-
cemed about widespread deforesta-
tion and are now spending crores of 
rupees on afforestation because pollu-
tion of environment threatens the 
very survival of mankind. If the 
Government does not give this matter 
serious thought, we shall lose a valu-
able asset. I demand that the Gov-
ernment enact a law to ban cow 
slaughter in the country. 

More than being my demand. ban 
on cow slaughter is favoured by all 
MPs and the .. 80 crore population of 
this country ..... Non-existance of any 
such law is against public interest. 
The Government should promote in-
dustrial rcs~arch related to cow and 
its progeny. 

With . these words, I conclude my 
speech and thank you for giving me 
the opportunity to speak on the Re-
solution related to ban on cow 
slaughter. 

SHRI SANTOSH KUMAR· GAN-
(GW AR (Bareilly'): Sir. I am very 

grateful to you for giving me an 
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oppc;>rtunity to speak on this import- d' ant Issue. I saal,l take just two minutes regar Illg ban on cow slaughter does 
to speak on this subject. not concern Hindus alone but Muslims also. ~ tree provides sht\de to every-

Sir, regarding the resolution moved one wIthout any discrimination. Simi-
by hon. Shri Guman Mal Lodha for larly. cows are of use to everyone. 
a ban, on .cow slaughter. it is the So it is necessary to impose ban on 
COU~tI1' s mIsfortune that we are dis- cow slaughter for whi·.:h I support 
~ussmg a subject such as this. even t'1is Resolution. 
43 years after Independence. This is SHRI K. MANVENDRA SINGH 
hardly a matter for debate. There (Mathura): Hon. Mr. Chairman Sir. 
ar~ examples in history of Lord first of all 1 thank my hon. col-
K{lShna and Maharaja Dilip who league Shri Guman Mal Lodha who 
were prepared to make any sacrifice has moved a Private Members' Re-
for the protection of cows. After solution regarding ban on cow slau-
Independence. cows have been s]au- ghter. I whole-heartedly express my 
ghtered at a number of places in the support for this Resolution. India's 
country. This matter has been dis- ancient culture. values and religious-
cussed threadbare not only in this consciousness dating back to thou-
House but also on various fora across sands of years has been associated with 
the country. It will be in the interest the cow and these are the values that 
of protecting our environment the have led us all these YClTS. The cow 
Government should introduce a Bill has always been deified and worship-
to ban cow slaughter or should esta- ped in this country. OUf scriptures 
bl~sh a heal~y convention by passing describe the various parts of cow's 
thIS ResolutIon of Shri Lodha and body as representative of various 
act accordingly. Without saying much 'avatars' of God. So the cow is a 
on this subject, I urge the Govern- symbol representing aU the 'avatars' 
ment to consider this issue from the of God. And by worshipping the 
cultural and religious point of view cow we are actually worshipping God. 
and take a decision. 

SHRI HARIBHAU SHANKAR 
MAHALE (Malegaon): Sir, I support 
the Resolution regarding ban on cow 
slaughter. There have been two great 
souls in Indian history, namely. Lord 
Rama and Lord &,rishna who pro-
tected cows. Lord 'Kirshna loved 
cows so much that he was also seen 
in their company. The melodious 
notes of his flute drew cows towards 
him however far they may be. Hon. 
Shri Sathe is present and he too has 
strongly favoured a ban on cow slau-
ghter. When I was six years old. I 
had looked after a cow for three 
years and so my love for cows re-
mains as strong toda y. 

Sir, cow progeny is very im-
portant for agriculture. Cow milk is 
also essential. What is the percent-
age of agricultural land tilled by trac-
tors? 80% of the country's farmers 
employ bullocks to till their land 
and a little over 2% use tractors. 
Besides banning cow slaughter. we must ensure that cows are properly 

"looked after also. The Resolution 

I come from Mathura which is the 
birthplace of Lord Krishna. Lord 
Krishna's image always includes a 
cow in the background and this image 
has been in existence since the time 
of Lord Krishna and will remain so 
forever. It is this image of Lord 
Krishna. inclusive of the cow. which 
is worshipped. It is possible that 
there was a shortage of cows. 
milk, butter and buttermilk during 
that period and that prompted Lord 
Krishna to enact bal,lets to draw the 
attention of future generations. Ano-
ther reason for this is that milk. 'ghec' 
butter, butter-milk etc. have be~n as-
sociated with farmers since times im-
memorial. Our country has been pre-
dominantly agricultural for centuries 
and these things have been the life-
blood of farmers. Net only this. 
whenever .a 'havan' ceremony is per-
formed in an Indian home. cow dung 
is used for cleaning the house and cow 
dung cakes are used in the 'havan'. 
Cow dung is even added in the 
'Panchamrit' preparation used for 
bathing the God. Cow dung is C01'l-
sidered holy. When we talk of wet ... 
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fare of farmers. we find that develop-
ment of villages depends on the pros-
Perity of farmers and butter. butter-
milk. curd etc. add to the prosperity 
of farmers. The health of their 
children depends on these things. 
Cow dung is used as manure and cow 
dung cakes are used as fuel for cook-
ing purposes. fn viHages it is still 
considered sacred to prepare 'rotis· on 
such fires. Apart from this. cow dung 
is '11S0 used to clean houses 111 vill-
ages. All these facts show that the 
farmer is dependent on cow dung for 
most of his work. Bullocks are used 
to plough the land which produces 
foodgrain for the country. It is ano-
ther matter that the advancement 
made by science has diverted our 
attention from cow dung but that does 
nat undermine its utility. Compared 
to industrial fertIlizers. cow dung is 
a much more potent manure. So the 
Government must ensure the protec-
tion of cows which are not only a 
religious symbol but also part and 
parcel ,of the hfe of farmers. Agita-
tions against cow slaughter have been 
launched in the country from time to 
~me.· All religious leaders including 
the Shankaracharya have opposed ('ow 
slaughter and the entire country 
stands by them. I don't believe that 
any Indian citizen does not respect 
the cow. except seme who are in the 
profession. I am sad to see a2ita-
tionists in Mathura being lathi-cfarg-
ed and put in jail. Agitations against 
cow slaughter have not checked the 
slaughter of cows but it has led to 
the kiUing of the agitationists. I would 
urge the Government to enact a law 
banning cow slaugher. The cow i~ 
deeply associated with our national 
culture and strict laws must be made 
for its protection so that the coming 
generations do not have to make any 
sacrifices for this purp<'se. 

. 'Sir, even today beef is served in 5-
star hotels in India. Regrettably. 
even so many years after Indepen-
dence we have not been able to ban 
cow slaughter. The Government 
should also pass orders for immedi-
.atcly di;scontinuing serving of bee[ 
iil~ S-star hotels.· -You .may be s1f1'Pri-
~. «i ~ow . tha~ . young COWS; .these 

giving birth for the first time are sold 
in big cities like Calcutta and liombay. 
A place like Mathura, which had 
traditionally been ricn in milk. curd, 
ghee' and butter. has no good cows 
today. Healthy cows are taken in 
trucks to cities like Delhi. Calcutta 
and Bombay to be sold. Not only 
this. Sir. abortions are done on preg-
nant cows and the dead progeny's 
hide is processed and sent abroad to 
be sold at high prices because that 
hide is very soft. 

Similarly beef is also being export-
ed to other countries where it is eaten 
by the people. Bullocks. which sym-
bolize agriculture are very important 
for farmers of this country, are also 
being slaughtered at young age and 
are sold to professionals. Therefore 
through you, I would like to urge the 
Government to enact a law immedia-
tely for banning slaugheter of cow and 
its progeny. 

Mr. Chairman, Sir, we used to 
hear in our childhood days that im-
proved breeds are being developed, 
by adopting the technique of artifi-
cial insemination. The semen was 
imported from other countries. In 
order to procure higher milk-yield 
our outstanding breeds were cross-
bred to develop new breeds. But 
the result was that the bulls thus 
produced have. not been of any agri-
cultural utility. Due to the hot cli-
mate of our country they are not 
able to withstanding the high tempe-
rature and are not proving useful 
for agricultural purpose. In this 
manner our ancient and good breeds 
of cows are being eliminated. We 
had some outstanding breeds of cows 
in Haryana and Rajasthan. but they 
are now vanishing. In President 
House too, earlier there were some 
well known good breeds but they 
are no more there now. Therefore I 
urge the Government to protect the 
rows belonging to the ancient breeds. 

Mr.' Olairman. Sir, thrqugh you, 
I would also like to urge the Govern-
ment that Gaushalas .should be· 'COt,\-
structed for QIel .decrepit and. diseas· 
.eel animals. whO have out-lived .. tboir 
. - -, ~ -- . ~ ._ 
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utility and arrangements should be 
made for th~ir feed and fodder. The 
Government .IS spending huge amount 
on ,other .proJects then why can't insti-
tu!iOIlS like Gosadans can be esta-
blIshed fo: providing protection to 
cow and Its progeny which is sym-
bol of our culture. With these words 
I. ~xpress my gratitude to you for 
gIvmg me an opportunity to speak 
I am also thankful to Shri Lodh~ 
for moving this resolution and I am 
~dent that the Government will 
Impo~e ban on cow slaughter. for, 
cow IS a symbol of religion. 

SHRI GANGACHARAN LODHI 
(Hamirpur): Mr. Chairman. Sir. 
first of all I would like to thank 
Shri Lodha for moving the resolu-
tion regarding ban on cow slaughter. 
Tn our Hindu religion not only ani-
mals eyen tre~s have been worshipp-
ed as InCarnatIOns of God. A num-
ber of incarnations have descended 
like incarnation of fish. tortoise. cow 
and various trees. Whenever these 
incarnations are referred to. they are 
related to religion, thoui!h of course. 
scientific basis lay behind all these 
incarnati()lIls. It seems at that time 
all the essential commodities requir-
ed for the survival of mankind were 
somehow linked to incarnations. our 
religious scriptures stand testimony 
to this fact. For instance peepal tree 
provides oxygen during the day as 
well as at night so it was also con-
sidered as an incarnation. 'Tulsi' is 
worshipped as mother because scien-
tific researches have revealed that this 
plant is an anti-biotic medicine and 
useful for life. and thus it is consi-
dered to be an incarnation. Similar-
ly cow is of much importance in our 
life. for. when a child is born he is 
given cow milk. Milk of no other 
animal is so enriched with vitamins 
as is the cow milk. Therefore cow 
is also worshipped like mother, when-
ever we raise the issue of cow slau-
ghter we are called fanatics. It was 
said that the issue was heini! made 
instrument of political manoeuvring 
to get more votes. Our Muslim 
brethren should also particioate in 
the discussion because cow milk is 
useful not only to Hindus but for 
everybody whosoever drinks it. 

23-1 LSS/NDf90 

Hindus worship cow as deity as the 
mother of prosperity and it is very 
~ad that here we arc discussing the 
!SSUC of CO~ slaughter. The people 
In power Will not hesitate to sacrifice 
!hclf mo~he: for the sake of power. 
fhe ~ILl" IS dearer to them even 
th3n their mother's life. OUT coun-
!ry a_nd ~>ur culture which we have 
mhented IS of more value to us than 
t~e power. I support this resolu-
tion moved by Shri Lodha. How-
ever. I would suggest a small amend-
ment in it that lxsides imposing ban 
on cow-slaughter ban on slaughter of 
~II other milch ('attIe should aJ~o be 
Imposed. It shnliJd be m::tde a puni-
shable offence. Section 302 should 
be applied in such cases as is being 
applied in case of murder. 

Mr. Chairman. Sir. as Shri Man-
vendra Singh has just now point-
ed out that meat and beef is 
being served in five star hotels of 
this country. Actually five star cul-
ture is a western culture and this 
~ul~ure is influencing our country. 
It IS very sad that this trcrd is be-
coming popular in the ca!)ita\ of 
the country. Ban should be imposed 
on serving meat in five star hotels-
whether it is of cow. buffalo. or of 
any other milch cattle. 

Mr. Chairman. Sir. with these 
words. 1 conclude and extend my 
thanks to Shri Guman Mal Lodha 
fo.r bringing thi<; resolution in the 
House and providing us opportunity 
to ex press our opinion. By bringing 
this re<;ollltion he has reiterated his 
determination to protect our culture. 

SHRI BABUBHAI MEGHJI 
SHAH (Kutch): Mr. Chairman. Sir, I 
support the resolution brought by 
Shri Guman Ma 1 Lodha and extend 
my th:mks to him for this. Today. 
cow slaughtering is taking place in 
many parts of the country. If ban is 
imposed on it people will welcome 
it. What the previous speakers have 
said is absolutely true. The num-
ber of cows is reducing gradually in 
the country. In Gujarat cows of 
Kgkrech and Ge~r breed are found. 
There is a !,laughter house in Bombay. 
I t has proved very harmful for the 
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cows of this breed. Bullocks of good 
breed. used for agricultural purposes 
are available in Rajasthan and Guja-
rat. If ban on cow slaughter is not 
imposed bullocks of this breed will 
eliminate. Satheji wiH certainly agree 
to this. 

Vinobaji is not amongst us today. 
He made great efforts to ban cow-
slaughter. If we pass this resolution 
it would be the best tribute to 
Vinobaji. This is not a matter 
solely related to religion or culture. it 
is in the interest of the country. 
Cow is worshipped as 'Kamdhenu'. 
The bullock is of great utility in 
agrkulture and enable us to earn 
huge money. Therefore slaughter of 
cow and its progeny should not be 
allowed at any cost. 

Today very few members are pre-
sent in the House. Every Indian 
irrespective 0{ Hindu or Muslim re-
ligion should support ban on cow 
slaughter. Lodhaji has moved the 
resolution in order to protect the 
culture of the country. I thank him 
for bringing it in the House. I am 
grateful to you fOir giving me an op-
portunity to speak. 

PROF. RASA SINGH RAWAT 
(Ajmer): Mr. Chairman, Sir. T whole 
heartedly support the resolution re-
garding ban on cow slaughter brought 
by Shri Lodha for which he deserves 
to be congratulated. 

Swami Dayanand SaraswatL a 
great social reformer of the mOicern 
age, has emphasised the value and 
importance of cow from the economic 
and ,agricultural point of view in his 
book 'Gokarunanidhi'. He has dealt 
with it in detail. He has mentioned 
that every organ of the cow is useful 
for the mankind whereas human 
body is a waste after death. Cows 
are like mothers to living creatures 
and confer manv benefit. All her 
organs are useful whether it is alive 
or dead. Can there be 3 grellter (urse 
than the slaughter of such a useful 
animal in free India? 
, When I was a' student I had read 

thAt in. the .:metropolitan cities like 

Calcutta and Bombay there are big 
slaughter houses where huge number 
of cows-about thirty thousand are 
made to stand in a line for slaugh-
tering. Fodder is put before them 
thereafter an automatic machine is 
put into operation which separates 
their heads from rest of 'the bodiCll. 
even the calf bearing cows are not 
spared, Calves are taken out from 
the wombs for processing calf leather. 
With the help of some instrument 
and chemicals calf leather is made 
and the so-called capitalists or 
people influenced by western culture 
. .... . «(lnterruptions)........ or those 
who eat beef wear such calf leather 
shoes and brag. I would like to sub-
mit to such people that the vedas con-
taining divine knowledge say "Gau 
Vishwasaya Matra" i.e. cow is like 
mother of the world. They also 
preach to perform duties in a right-
ful manner and say "Sehridayam 
Saumanasyam A vidwesham Krino-
meviv, Angoanyam A viharyata J atam 
Vatsamev Aghanya". In other words 
as cow loves her calf. every human 
being should love his fellow being 
in the same manner. Cow is an 
ideal symbol of tho! Indian culture. 
it has been the backbone of our eco-
nomy. In an agricultural country 
like India 'Goverdhan Pooja' is cele-
brated on the next day of Deepawali 
and Indbn women feel pride in clean-
ing their homes with cow dung as 
they feel it purifies their homes. If 
in such a country cow slaughter 
takes place nothing would be more 
shameful. I am the son of a farmer. 
I know how much precious the cow 
is for a farmer. When the cow 
returns home after grazing. her affec-
tioo is worth seeing. She feels con-
tented at the time of lactation. Man 
becomes healthy by drinking milk and 
by eating milk products. Our physical 
health, strength, the development of 
our brain and our physical. mental 
and intellectual development all de-
pends on milk. But I regret to say that 
by using the things like Dalda and 
other such chemical products people 
have lost their wisdom. One's mind 
tends to inherit the quaiity of 
food one eats. So is the world 
as you 'see it. Nothing is wrong, bUt 
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today people do not take cow-milk 
or the pure ghee prepared from it. 
These are known as complete diet 
and contain all the nutrients required 
for a balanced diet. As a result. 
different types of diseases have taken 
deep roots. Today. West Uttar 
Pradesh yields a rich and bumper 
crop of wheat. The reason behind 
it was the importance given to cow-
dung by the Late Prime Minister 
Chaudhary Charan Singh. It was 
for the first time in the agricultural 
fields of Uttar Pradesh that the fol-
lowing slogan was raised by the 
farmers "America ka tractor, Iran 
ka tel, Hind ustan ke kisan ka inse 
kya mel." In fact, in those days, the 
fields were ploughed by oxen and 
cow-dung manure was used to pro-
duce a very delicious variety of 
wheat. But today, with the usc of 
different varieties of fertilisers. the 
fertility of soil has vanished. It has 
brought in salinity and the crops so 
produced contain poisonous sub')-
tance of insecticides. Hon. Chairman, 
Sir. through you, I would, therefore. 
like to request the House to adopt 
unanimously the motion moved by 
Shri Guman Mal Lodha regarding th~ 
ban on cow slaughter. I would also 
request the Government of India, the 
hon. Minister of Agriculture and the 
myriads of peopk of this country. 
who live from Kashmir to Kanya-
Kumari and from Gujarat to Naga-
land and who ardently believe in 
India culture, religion. faith and tra-
ditions and who are carrying forward 
the traditions of king Dilcep and 
Nandini. Lord Rama and Krishna. 
Shivaji. Rana Pratap, Swami Vive-
kananda and Dayananda to take it 
as their first and the foremost duty 
to gO' in for a complete ban on cow-
slaughter. However. those who eat 
beef should stop a while to think 
about it. They should see that when 
God created man. he gave him a 
different type of teeth which resem-
bled with those of herbivorous ani-
mals like cow etc. They are blessed 
with' a type of teeth which are qui~e 
different frem those who are carlll-
vorous and have a sharp pointed 
teeth. That makes it evident as to 
what type of food the carniverous 
should eat and our teeth -are . tetally 

unfit for eating meat. Today. it has 
been proved by the foreign scientists 
also that vegetarian food blesses a 
man with long life and strength and 
non-vegetarian food causes different 
type of dreadly diseases like cancer, 
blood pressure etc. So here this is 
in our country that so many saints 
and rishis took birth and preached 
us to be vegetarian. Later on some 
people added some other portions to 
their scriptures just to prove it that 
our saints used to take non-vegetarian 
feod. But this is all baseless and 
false. 1 would like to make a cate-
gorical request that there should be 
a complete ban on cow slaughter 

16.00 hr~. 

whether on religious, economic, social 
or cultural \:onsiderations. We pro-
udly tah the name of 'Gaupalak'. 
Lord Krishna and sing in his praise. 
On the other side, today. people 
move about in their cars with their 
alsatian dogs, but they de not have 
any place fer cows in tlIcir banglews. 
Those who own cats and dogs, if 
they are called as such. they will 
take it ill. It i~ the country of Gepal. 
where c,1w-breeders were given great 
regards and the \:ow was the backbone 
of our C<.:unomy. The word 'Gavcshana' 
means the search for cow. How-
ever. the word 'research' came for it 
only la1l.:r on. But today, we have 
forgotten all our traditions and by 
eating non-vegetarian food, we con-
sider ourselves '.!rcat. In the end, 
I would like to submit that this Prj-
vate-Member\ Resolution moved 
bv Shri LodhJ should be unanimou-
sfy p:issecl. I would also request 
nelt only the private members but 
also the members sitting on the trea-
sury benches that while having a 
sense of respect. for our identity as 
Indians and religious tolerance, they 
should pass a resolution unanimously 
seeking a complete ban on cow slau-
ghter in the entire country with the 
strict enforcement thereof where these 
laws have not been implemented. J 
would like to say to the peeple of 
those States that they should alsO' 
take steps in this regard. During 
Asiad. beef was served to' the -foreig-
ners just to please them. One . of our 
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officials might have felt happy by 
serving beef to the foreigners but 
those people must have felt ashamed 
that a religious country like India 
which gave the message of know-
ledge to the whole world and was 
known as the Guru and preacher of 
Vedas and Upnishadas was serving 
beef. I would. therefore. say that 
cow slaughter should be totally ban-
ned. On the lines of promotion of 
piggery and poultry farming, cow-
breeding should also be promoted, 
so that the, operation flood may have 
an impetus. That will improve the 
general health of the people. They 
will be more sturdy. There is also 
a proverb. 'A sound mind in a sound 
body'. By that, people will be able 
to bring good name to India. 

SHRl NAND KUMAR SAl 
(Raigarh) : Mr. Chairman, Sir, 1 
fully support the Resolution moved 
by the hon. Member, Shri Guman 
Mal Lodha regarding the ban on 
cow-slaughter and would like to 
submit some points in this regard. 

Actually, the villages, the Ganges 
and the Gita are the basic identities 
of our country. But after indepen-
dence, cow breeding has not been 
given its due attention and protection. 
However, some Members of the rul-
ing party have just stated that efforts 
are being made to look at the points 
raised in the resolution from a diffe-
rent angle. Here in India we call 
a cow the 'cow mother' because of 
her utility. So, I would like to sub-
mit that our own mother feeds us 
with her milk only for 2 to 3 years, 
but the cow gives us milk for the 
whole life. So we call her mother. 
Cow dung increases the fertility of 
the soil. Cow urine is panacea. Cow 
m~lk is like nectar. That is why, our 
samts had said that cow is not only 
an animal, but is actually like our 
mother. In an exalted mood, they 
had prayed to the cow in the fo]]ow-
ing words: 
c'Yatha sarvamidam vyaptam; 

Jagat sthavar jangamamf 
tam dhenum shirsa vande 

bhoot matrasya matram". 

Hon. Chairman. Sir. the ~ce 
of cow can be realised from this very 
fact that without them today agri-
culture is in a very bad shape. Cat-
tle are not available. Agricultural 
land remains uncultivated. A survey 
can be conducted in this regard. The 
farmer is unable to cultivate as he 
has no cattle or ox to plough the 
land. It is for this reason, the crisis 
of foodgrains in our country is wor-
sening. The importance of cow can-
not be overlooked. Here I would 
like to give an instance. When Lord 
Indra was sent to the generous Kama 
for getting his sheath and ear rings, 
Kama had said that he would like to 
give him his most preClOlJ:. posses-
sion-

"Gunvadmrit kalpikshhir dhara-
bhivami, 

dwijvar ruchitam te tript va sanu-
yasham, 

tarunamdhikamarthi prarthniyam 
pavitram, 

nihit kanak shringam gosahshram 
dadaami." 

Kama said that he would like to 
give him one thousand of such cows, 
whose milk was rich in nutrients and 
was like nectar and which could give 
health and humbleness to the young 
and which was liked by all the 
great people and whose horns were 
gold plated. Mr. Chairman, Sir, 
such words have been used in our 
scriptures to depict the significance 
of cow. But" today, we find that 
in some States, cow-slaughter has 
not been banned, so a crisis is going 
to take such states in its grip in the 
near future because in that case, 
there will be no cultivation and with 
the constant use of tractor and chemi-
cal fertilisers, the quality of food-
grains will deteriorate and when 
the people consume such fooograins, 
they will contract diseases. If we try 
to have a look at the future. it will 
present a grim picture. 

Mr. Chairman. Sir. time given to 
me is very short. I am thankful to you 
for allowing me to speak and I want 
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to request the entire House to pass 
this resolution unanimously. I would 
also like to request both the Govern-
ment and the hon. Minister that a 
powerful legislation to enforce a blan-
ket ban on cow slaughter in the coun-
try. may be brought forward. so that 
cow slaughter throughout the country 
comes to an end. 

With these words, I support this 
resolution. 

MR. CHAIRMAN: The time al-
lotted for this subject is over. Not 
only that. more than one hour has 
passed since then. The leave of the 
House is necessary to further extend 
the time allotted for this discussion. 

SHRI UTTAN! RATHOD (Hin-
goli): Mr. Chairman, Sir. the next 
resolution on the agenda too is as 
significant as this one. That resolu-
tion should also get the necessary 
time. as it is in the larger interests of 
the farmers. 

MR. CHAIRMAN: You are get-
ting impatient. That resolution too 
is in my mind~ that is why I am seek-
ing1 the opinion of the House. One 
more hon. Member wants to speak on 
this resolution and then the Minister 
would reply to the debate and after 
him the mover of the resolution will 
speak. 

[English~ 

PROF. N. G. RANGA (Guntur): 
Sir. it can be extended by an hour. 

MR. CHAIRMAN: If it is the 
consensus of the House, may I extend 
the time allotted to this discussion up-
to 5 o'clock? 

SEVERAL HON. MEMBERS: 
Yes. 

MR. CHAIRMAN: The time for 
this discussion is extended upto 
5 o'clock. 

[Translation]' 

SHRI UTI AM RATHOD: I want 
to say that it should no~ go the way 

the Shah Bano case went. It is a very 
important resolution as it is bound to 
affect the lives of the farmers. who are 
very much dependent on cow and its 
progeny. 

MR. CHAIRMAN: I shall com-
plete this discussion by Five o'clock 
and you will get half-an-hour for your 
resolution. I am as much concerned 
about your resolution as you are. 

[EnglishJ 

SHRI PETER G. MARBANIANG 
(Shillong): Mr. Chairman, Sir, I 
rise to oppose this Resolution. I beg 
to appeal to my friends that India is 
a country which has a number of diffe-
rent ethnic groups of people Jiving 
and also people of different religions, 
beliefs and faiths. The people also 
have of different food habits. 

I come from the Hills of North. 
Eastern region from Shillong and 
95% of the people living in this part 
of the great country of ours live on 
cattle, on beef for their daily food. 

Besides the food habit of the peo-
ple. this Resolution is also very dan-
gerous and mischievous. This Re-
solution may create a commun,al 
feeling in those parts of the country 
where the food habit is different from 
the other parts of the country. With 
the development of science, we must 
ensure that butchering is done scienti-
fically so that the meat will be proper-
ly packed and also distributed to the 
people without hurting the sentiments 
of anyone, In our are'l, in Shillong. 
we find that in all markets but beef is 
sold but at a place completely away 
from the market area. In this way. 
we do not hurt the sentiments of 
anyone. There iare Muslims who kill 
cows and there ale Khas;s who kill 
cows. Therefore, we should not be 
misled that the cow being a sacred 
animal where the Hindus have the re-
ligious sentiments, the food habit 
should be changed. We should re-
member that the cow is the food habit 
of millions of people of India and as 
a result of this, we should be broad-
minded. We should take care of 
cows, if you go on the road. you see, 
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cattle are being let loose on the roads. 
We find that cattle have become 
speed-breakers. You go on nation:i1 
highway. on any national highway, in 
India. You find that cattle have be-
come speed-breakers. This should 
not be. They should have been look-
ed after better. We should have a 
better different way of treating cows. 
They are valuable for us. 

MR. CHAIRMAN: Please con-
clude. 

SHRI PETER G. MARBANI-
, ANG : My people from the North-
Eastern region strongly oppose today's 
resolution on the ban on cow-slaugh-
ter. 

MR. CHAIRMAN: The hon. 
Minister. 

PROF. N. G. iZANGA: I want 
to speak: before the hon. Minister ans-
wers. 

MR. CHAIRMAN: I always defer 
to your request. I have called the 
hon. Minister. ¥ou have now to ask 
him if he would yield. 

PROF. N. G. RANGA: He would 
yield. 

MR. CHAIRMAN: I have now 
already called the hon. Minister, Prof. 
Ranga. I have already called him. 

PROF. N. G. RANGA: He would 
'yield. 

MR. CHAIRMAN: If he would 
yield. then I would give my consent. 
I cannot iask him to sit down. 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF AGRI-
CULTURE AND COOPERATION 
IN THE MINISTRY OF AGRICUL-
TURE (SHRI NITISH KUMAR): 
Yes. I am yielding. 

PROF. N. G. RANGA: Mr. 
. Chairman, I am glad my hon. friend 
from one of the North Eastern region 
States has spoken out so frankly why 
l1e is opposea to this resolution. I 

have been wondering for a long time 
why our state men leading our Gov-
ernments here have not thought of 
imposing this ban on our cow slaugh-
ter. One can see now the reason why 
they have been hesitant all this time 
and also there is another reason. Some 
of our people may take it as a kind 
of a religious slogan. Therefore. it 
moa y upset some other religionists. 
But. at the same time. I am a Kisan 
apart from all these religious bigotry. 
Kisan. as you know. in this country is 
very much attached to cattle, cows, 
sheep and buffaloes. As a Kisan. I 
have considered the buffalo also. to be 
a part of that generic conception of 
cows. We have always been very 
keen in protecting our bullocks. she-
buffalo as well as he-buffalo because 
we need them very badly. Tractors 
have come but they are not going to 
eliminate the need of our Kisans for 
cattle and cattle are very much more 
important than anything else so far as 
our Kisans are concerned:. We have 
to thinkl about the Kisan's needs apart 
from the religious conception attached 
to it. If. by any .:hance. the people 
of our North-Eastern States are as 
much attached to cow slaughter as the 
others are opposed to it, the only solu-
tion would be, when it comes to be 
the duty of Parliament to pass neces-
sary legislation in regard to this mat-
ter. they h]ve to consider the great 
majority of the people and their 
wishes. very great majority of the 
Kisans and their needs. A proper 
solution then would be to give free-
dom to the State Governments and 
State Legislatures in regard to this 
matter. And at the same time have 
a general le~slation for the whole of 
India leaving option to the States to 
opt out of it and have that general 
legislation against cow slaughter. 
After all, if it is wrong for the general 
majority of the people to impose their 
views upon the people of a few States, 
it is very much more wrong for a few 
States where the population is very 
small when compared to the great ma-
jority of people all over the country 
to insist that they should not have ban 
on cow slaughter in their own State. 
Therefore, the proper solution would 
be, so far as North-Eastern States are 
concerned or any other State, if they 
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do not want to put a ban like this let 
them be free. But so far as rest of 
India is concerned. we should certain-
ly be free to impose this ban on cow 
slaughter. That is the only reason-
able solution that we can have consi-
dering the fact that we are all citizen 
of this great motherland of ours. I 
hope the people of North-Bastern 
States would be democratic enough to 
agree to such a situation. And if the 
tittle comes for the Government here 
to l\ave a legislation of this type for the 
whole of India, it would be open to 
them to give freedom to the State Go-
vernments and the State Legislatures. 
Subject to that. I am sure. the people 
of the North-Eastern St3tes would be 
willing, would be democratic enough, 
would be cooperative enough to let 
the rest of us have this kind of a legis-
lation. Where is the difficulty? Why 
should we have this legislation? So 
many Members have already given the 
reasons for it. I need not labour on 
that point. But one thing is very 
clear. It is very precious for our 
kisans and for that reason he is also 
emotionally attached to his depen-
dence upon our cattle. Cattle and ?ur 
kisans in our country have been gomg 
together and that is why all that poetry 
on Bala Krishna and cow, Gow-mata 
and the rest of it. It is not because 
our women were mad that they wor-
shipped the cow or our mothers were 
foolish to use cow-dung in order to 
keep our house floors so. very cle:m. 
It is because of econOmIC necesslty, 
hygienic conditions and all the rest. 
Therefore. I wish to make this sugges-
tion to the hon. Minister to be willing 
to make this offer to the States, wher-
ever they are, to have their freedom 
to opt out of it and for the rest 
of them to say that on behalf of the 
Government they are in favour of this 
proposal. 

Last bit is this and that is my pen-
ance. I begin to wonder why I belong 
to the Congress. We all belonged to 
Congress at one time. Please remem-
ber that. So many of these young 
people were not born and, their parents 
were there and they were the Con-
gres people. The whoJe lot of us 
were together. But why is it that 
wlitfl we were attached to that the 

Congress Government, the coalition 
Government or any Government, we 
did not have a ban at all. It is a kind 
of foolishness or a kind of mere poli-
tical blindness. Just as we did not 
think of passing 18 legislation in regard 
to National Commission on Women 
we did not think of putting a ban on 
this. It is a kind of an inexcusable 
omission. I cannot say that it is an 
excusable omission on the part of all 
of us. Now T am glad that my bon. 
friend has brought forward this Re-
solution and our friends, including 
those representing the people of North-
Eastern frontiers expressing their feel-
ings so very honestly and boldly and 
freely, all of us are in favour of this 
propositions in so far as I can see 
from the tenor and trend of the debate 
that has taken place in our House. 

If some of our friends would like 
to opt themselves out. I have no ob-
jection if their local legislatures also 
give them the freedom to do so. But 
nevertheless as a country, as a nation 
by overwhelming majority we are in 
favour of this Resolution. We would 
like a national legislation to be 
brought forward with freedom for 
those States which would like to opt 
themselves out of this ban order. 

[T ralflslation] 

SHRI PURUSHOTT AM KAU-
SHIK (Durg): Mr. Chairman. Sir, 
I want to ....... , ... . 

MR. CHAIRMAN: I am not 
allowing you. 

SHRI PURUSHOTT AM KAU-
SHIK : I want to make an earnest 
appeal. I request tha~ the 'Y0rds. cow 
and its progeny mentIOned In thIS re-
solution should be replaced by the 
words cow and its progeny land other 
cattle useful to the farmers. so that 
whatever Prof. Ranga has said in de-
tail can be given a practical shape. 
There is one more thing. We all 
know that all the Hindus in this coun-
try look upon the cow as their reli-, 
gious mother and they would n~ver, 
:eat beef. but when these very, }fm~us;, 
go abroad. they eat beef and upon 
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being questioned they defend them-
selves by saying that they had con-
sumed the beef of foreign cows. In this 
way, aren't they partaking the beef of 
our own cows? Therefore. I would 
like to say here that the issue of ban-
ning cow slaughter should not be 
looked upon from the religious angle. 
but from the economic angle. 

[English]: 

SHRIMATI MALINI BHATTA-
CHARYA (Jadavpur): Sir. I just 
want a minute to speak on this. 

MR. CHAIRMAN: I am under 
severe time const1"3int. please be very 
brief. 

SHRIMATI MALINI BHATT A-
CHARY A : Sir. I disagree with 
this Resolution because I think that 
prevention of cow slaughter would 
not necessarily cause an improvement 
in the existing cattle wealth. I agree 
that basically in an agricultul"al eco-
nomy like ours. the importmce of cat-
tle wealth is very great; but there are 
many other ways in which this wealth 
can be enhanced. I don't think tblat 
if this wealth is going down. it is be-
cause of cow slaughter that it is going 
down. 

I would like to add that there is a 
special relationship between the Kisan 
and his cow or buffalo. There are 
cel1lain sentiments associated with 
these animals. That is true; but what 
happens when a peasant is too poor 
to maintain that cow or buffalo and 
has to let that go or sell it? I would 
'also like to say that we can think of 
many inhuman cruelties that are done 
to the cow for increasing the milk by 
artificial way etc. and at the same time 
caw slaughter is sought to be banned. 
I don't think that this is the right way 
of looking at things. 

I would also like to say tbat at one 
time in Hinduism this cow slaughter 
was permitted. That was for certain 
economic reasons. Then there came 
a time when cow slaughter was prohi-
bited. That again was' for certain 

socio-economic reasons that cow &lau-
ghter was prohibited. Now those rca" 
sons have become outdated. Thore 
are other ways in which we can en-
hance our cattle wealth. So in that 
sense the blnning of cow slaughter is 
not necessary at aU. 

Finally I would say that the main 
reasons that bave been given for the 
banni.n@ of cow slaughter seem to me 
to be sentimental reasons. It is true 
that there are people whose sentiments 
are associated with these and these 
people certainly do refrain from cow 
slaughter. I do not see why for that 
reason a certain ban should be impos-
ed on people who have other kinds of 
food habits. ,as well. I do not think. 
that is rigbt. There are certain com-
munities in our country which con-
sider it irreligious to take pig meat. 
So. is it a vaHd reason tbat banning 
of pig slaughter for other communi-
ties should also take place? Thank 
you. Sir. 

[T ran'S'lation]i 

THE MINISTER OF ST ATE IN 
THE DEPARTMENT OF AGRI-
CUL TURE AND CO-OPERATION 
IN THE MINISTRY OF AGRICUL-
TURE (SHRI NITISH KUMAR): 
Mr. Chairman, Sir, many bon. Mem-
bers have expressed their views on the 
resolution moved by Shri Guman Mal 
Lodha. 

MR. CHAIRMAN: Sorry for 
interrupting you for a minute. How~ 
much time do you want? 

SHRI NITISH KUMAR: I leave 
it to your discretion. 

MR. CHAIRMAN: I was asking 
it because only half-an-hour is left to 
complete this discussion and both you 
and Shri Lodha may share it accord-
ingly. 

SHRI NITISH KUMAR: It is 
Okay. I don't need that much time. 
You may give more time to Shri 
Guman Mal Lodha. 

Some Members. while expressing 
their views on this resolution had said 
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~at a blanket ban on ·cow slaughter 
should be imposed throughout the 

·country. Here. I would like to draw 
your attention towards a fact. So far 
as the questions of imposing a ban on 
cowl slaughter land protection of cattle-
wealth are concerned. they are state 
subjects. Moreover, in the entire 
country. cow slaughter is permitted 
only in Arunachal Pradesh, Megha-
laya, Mizoram. Nagal'1nd and Laksha-
dweep. In the remaining states and 
Uaion Territories, either there is a 
blanket ban or a partial ban on cow 
slilughter. Some hon. Members have 
tried to link the issue of cow slaughter 
with agriculture, but I would like to 
state here that the shortage created 
if any. due to cow slaughter. is met by 
cow breeding in other States. In no 
State. there is a prOvision permitting 
the slaughter of healthy cows. There 

other people. I do not want to cast 
aspersion on anybody but I am sorry 

is no ban in force in the above men-
tioned five S1:i3tes and Union Territo-
ries. There is a blanket ban on cow 
slaughter in Haryana, Himachal Pra-
desh. Jammu and Kashmir, Madhya 
P'Padesh, Punjab. Chandigarh, Delhi 
and Dadra and Nagar Haveli. There 
is' a partial ban on cow slaughter in 

. Andhra Pradesh, Goa. Guj1arat. Maha-
rashtra, Manipur, Tripura, Tamil 
Nadu, Bihar, Sikkim, Karnataka. 
Orissa, Uttllr Pradesh, Andaman and 
Nicobar Islands. Pondicherry and Da-
man and Diu. However, cow slaugh-
ter is permitted in these States pro-
vided certain conditions, laid down 
by the Government are met. There 
are no such laws in three States viz. 
ASSIam Kerala and West Bengal, but 
a lot o'f restrictions are in existence in 
these states also. In the five States 
or Union Territories, where there is 
no restriction at all on cow slaughter, 
it is a question of food habits of the 
people as correctly observed by the 
hon. Member from Shillong,. while 
echoing the feelings and sent~men~s 
of. the people of North-East. In thIS 
re~ard. Mr. ChairmlO. SI!, here I 
have not stood up to argue In favour 
of anybody's food habit, but it is ne-
CesSary- to clarify the position. I my-
self do not eat meat not because of 
any religiousity, but because I don't 
like it.' Moreover, the killing of any 
'iiliiimal is· nbt to my liking.: Fu.tther 
-6De~ot question the food- habIts of 

to say here that there are many such 
people who outwardly champion thl 
cause for imposing a ban on cow 
slaughter, but do not hesitate to eat 
meat. There are also some people 
among them. who take all kinds .of 
meat. except beef. As Shri Vasant 
Sathe rightly stated in the initial 
stages of this discussion. problems 
arise when efforts are made of give a 
religious colour to this issue. Then 
this issue acquires a religious dimen-
sion. Many hon. Members invoked 
the name of Mother Godde§s during 
the course of discussion. This is re-
flective of the overwhelming influence 
of religion on their views. As there 
are many communities in the country 
it is but natural for them to bave di-
vergent beliefs. I don't want to go 
into details. but when we look at tbe 
issue of cow slaughter. from the eco· 
nomic point of view. then the need of 
the hour is to impose a ban on the 
slaughter of cattle as a whole includ-
ing ~buffaloes, camels etc. and other 
df13ught animals whose utility to agri-
culture is invaluable. Permission 
should not be given for the killing of 
any kind of animal. We should have 
such an atmosphere in the country_. 
but many issues are involved here. 
The question is that mere passing of 
laws cannot put an end to such ldll-
in2s. Right now. the hon. Member 
was demanding a ban on cow slaugh-
ter but as I said that ban is in force. 
in 'complete or partial forms in many 
states, yet animals are slaught7r~ 
covertl y in these places and thIS IS 
very unfortunate. One hon. ~ember 
mentioned here tbat leather IS made 
from the foetus obtained by the for-
cible abortion of cows. What can 
one do about such practices? ~ere 
are laws prohibiting s~c~ pract1~ 
and there is even a proVIslon for capt-
tal punishment in su~h cases,. yet 
such abo mimI ble practIces continue 
and this is a pointer towards the fact 
that a ban on cow slaughter won't be 
helpful in solving this problem .. -1 
would say that the preservation of th~ 
entire livestock is at stake .. Now,' If 
in order to respect the feelings. ~d 
-sentiments 'of the people. a ban--.II.llD· 
posed. -on cow -slaugbt-er. then -What 
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about the long term problems that 
may arise out of it? Shri Shopat 
Singh observed correctly that cows are 
left in the lurch once they become old 
and the hone Member from Shillong. 
Shri Peter G. Mar.baniang was also 
right when he Slid that these COWS 
act as speed-breakers. Now the ques-
tion is. whether it is the duty of the 
Government to build cowpens to look 
after aU these cows left in the streets? 
Do you expect from Government to 
do aU· these things? Is it possible for 
the administration to do aLl the works 
under the sun? Is it possib!t!? Is it 
the responsibility of the Government 
to look after all the COWs left on the 
streets by their uwners and provide 
thorn with food and shelter? I don't 
think even Shri Guman Mal Lodba 
would be able to do it. even if he is 
made the Prime Minister. 

(/ nterruptions) 

Nobody can handle this onerous 
task. even if the necessary powers and 
the administrative machinery are put 
at his disposal I repeat that leave 
aJone Shri Lodha. no person would be 
able to do it as it is next to impossible. 

Hon. Mr. Chairman. Sir. while par-
ticipating in the discussion. one hon. 
Member mentioned that the Cattle 
PopUlation is on the decrease. In 
comparison with the 1951 census of 
cattle. the 1982 census shows a defi-
nite increase of 23.9 per cent. 

As far as agricultural loss is con-
cerned. as has been stated by many 
hone members the agricultural area 
per animal has decreased from 0.37 
'per cent to 0.15 per cent as per the 
-resistered population of livestock. This 
'means that number of animals has 
increased. Thus. there has heen no 

'decrease in cattle wealth. This does 
not mean that I am pleading for 
indiscriminate slaughter of cattles. I 
would rather plead for protection of 
'entire Cattle wealth.' (lnte"uptions) 
. 1 would like to sav that there has 
been no decrease in cattle wealth. 
'There was an agitation against cow 
,·slaughter in 1966 and even afterWards 
"under the leadership of Aeharya 

Viitoba Bhave. In i979 also a Ie-
solution was moved in the Parliament 
but the Parliament was dissolved and 
no such resolution could be adopted. 
After that there was continuous Con-
gress rule and this question was avo-
ided on the plea that under the exist-
ing communal situation it was not 
proper to bring forward such a reso-
lution. The situation is no better 
today. The same situation exist 
even today. In the existing situation 
and considering the sentiments relat-
ing to cow slaughter the way this 
issue is being raised it is not condu-
cive for any such legislation which 
seeks for a complete ban on . cow 
slaughter. But as far as the issue 
itself is concerned there is some sort 
of restriction on it in almost every 
state barring the few North-eastern 
states. As far as economic loss is 
concerned it is compensated but yet 
the situation is far from being satis-
factory. As far as I am personally 
concerned. I am for the restrictions 
which may protect our cattle wealth. 

SHRI RAM N AIK (Bombay 
North): I rise on a point of order. 
Mr. Minister is expressing here his 
personal views while we ar~ inter~t
ed in knowing the offiCIal VIew 
point. 

MR. CHAIRMAN: Please take 
your seat. It is true that you are 
not participating in discussion in your 
personal capacity. Therefore being 
Minister you should express Govern-
ment's view point. 

SHRI NITISH KlTh'IAR: I mean 
to say that despite my different per-
sonal opinion it would not be proper 
to make a legislation in this regard. 
(Interruptions) 

SHRI RAJENDRA AGNIHOTRI 
(Jhansi): I rise on a J:!O~nt of order. 
It is the personal opinion of Mr. 
Minister that it is not possible to 
impose such restrictions in the coun· 
try at present. 

MR. CHAIRMAN: I have UD(\er-
stood your POint. of order. I h!lv.e 
been ent:ruated w1th the responSlbl-
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~ty ~ conducting the proceedings of press my regret over the fact that 
e ouse. Please let me do so. the hon. Minister did not consult the 
SHR~ ~ITISH KUMAR: Mr. Chair- ~esearch wing in library on this sub-

man. .It 1S !lot a personal question. J~ct. J:Iad he tried to know the va-
l am mformmg you the Government's flOU~ views expressed in regard to this 
stand that it is neither possible nor particular subject. he would have 
proper. come to know about all the facts. 

When our constitution was being 
S~RI RAJENDRA AGNIHOfRI: 

Is It your ~rsonal stand or official? 

S~I NmSH KUMAR: I am in-
fOllIlIng you about the Government's 
stand that it is not possible in pre-
sent situation. Besides, I would like 
to appeal on behalf of Government 
th~t every concerned party should 
thmk over the ways not only to pro-
tect our cattle wealth but abo to 
provide them with the better care as 
most of them are un.:ared for. It i5 
everybody's concern and all should 
try to mobilise national opinion and 
on the basis of this national con-
sensus, -the Government would take 
suitable action in this regard. It 
sho~lld be legislated only after some 
na!lonal consensus emerges on it. 
WIth these words. I would like to 
request Mr. Lodha n'Jt to press for 
this resolution. 

framed. this question was put before 
t:le Constituent AS3embly. On that 
occasion two leaders of minority 
commu~ity namely Saiyyad Moham-
mad Satdullah and Z. H. Ansari had 
expressed their opinions in its favour. 
Salyyad Mohammad Saiddullah had 
stated: 
[English] 

SHRI SURYA NARAYAN VA· 
DAV (Saharsa): I rise on a point 
of order. Just now. Mr. Minister has 
said that it is not possible to put 
a ban on cow slaughter. I would like 
to ask him when there can be a ban 
on killing the elephants, snakes and 
wild-animals then why can't there 
be a similar ban on' cow slaughter. 

MR. CHAIRMAN: 
point of order. 

This is not a 

SHRI GUMAN MAL LODHA 
(Pali): Mr. Chairman. Sir, the diffe-
rent view, regarding cow-slaughter 
have been expressed in this House. 
Most of the members have expressed 
their opinion in favour of the ban 
on cow sloughter for economic. so-
cial, cultural and other reasons and 
I am thankful to all of them. Some 
members and hon. Minister also have 
expressed their apprehensions that im-
posing such a ban will worsen the 
communal situation in the country. In 
this connection I would like to ex-

"I am a Muslim as everyone 
knows. In my rdigious books. 
the Holy Ouran. there is an in-
junction to the Muslims saying--
La lkraba tid Din or there ou-
ght to be no compulsion in the 
name of religion. 1, therefore. 
do not like to usc my veto when 
my Hindu brethren VIIllnt to 
place this matter in our Consti-
tution from the religious point 
of view." 
1 do not also want to obstruct 
the framers of our Constitution. 
I mean the Constitution Assembly 
if they come out in the open 
and say directly: "This is part 
of our religion. The cow should 
be protected from slaughter and. 
therefore. we want its provision 
either in the Fundamental Rights 
or in the Directive Pinciples." 

[Translatio11] 
Similarly Z. H. Ansari had also as-
serted that they would not oppose it. 
Again, 1 am surprised to see that no 
one from minority community has 
opposed this resolution in this House. 
Some of our persons are opposing it 
by asserting that it would disturb the 
situation. The great Muslim leaders 
like Rafi Ahmed Kidwai and Sulfan 
Ahmed Khan and others also said 
that they did not want to oppose it. 
But our Minister says that it would 
disturb the situation. Is it an exam-
ple of appeasement policy? Dr. Raj-
endra Prasad who was not only a 
great national leader but also Ralh-
tra Ratna, had said that the cow· aDd 
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the girls were nearer to God as they 
had no particular religion. Even Lal.a 
Lajpat Rai had also expressed hIS 
scepticism about the future of the 
child as a consequence of the slau-
ghtering of the cows and buffaloes. 

It has been very clearly stated that 
if cows are protected. keeping in view 
the economic point of view. our 
agriculture would be benefited. Our 
Prime Minister has announced from 
the ramparts of Red Fort that he has 
devoted this decade to the artisans 
and fanners and he appealed every-
one to work for it. I am surprised to 
note that the hone Minister is oppos-
ing this resolution despite this ~ssu
ranee given by the Prime Minister. 

Mr. Chairman, Sir, 1 would like to 
say that this is an opportunity for the 
Minister to rectify his mistake as he 
had done earlier by supporting the 
proposals about electoral reforms after 
opposing it in the initial stage res-
pecting the feelings of the mem hers 
in favour of electoral reforms. In the 
same way this resolution should also 
be supported and adopted. As far as 
suggestion by Prof. Sahim is concerned; 

16.51 brs. lMR. DEPUTY SPEAKER 
in the Chair] 

that would be incorporated at 
the time of legislation if it is in the 
national interest. This is just a re-
solution. 

With these words. I would like to 
request that this resolution should be 
adopted in national interest. 
[english] 

MR. DEPUTY SPEAKER: Mr. 
Lodha. are you withdrawing it or 
you want to press it? 

[Translation] 

SHRI NITISH KUMAR: Mr. De-
puty Speaker. Sir. I have already re-
quested him that there should be 
broad-based consultation and discus-
sion at aU ·levels. 

SHRI L.K-ADVANJ(New Ddhi): 
Mr. Deputy Speaker, Sir, 1 remem-
ber that I had moved a Private Mem-
ber's resolution about electoral re-
forms and at that time also the Gov-
ernment had appealed for its with-
drawal on the plea that the matter 
was already under consideration. At 
that time also I had requested that it 
had become a tradition to ask for the 
withdrawal of a Bi.ll/Resolution des-
pite the total agreement of the House. 
Let us set a new tradition today. The 
differences may come up at the time 
of the enactment of the Bill. If Gov-
ernment itself wants to introduce a 
Bill it is also a welcome step. There 
can be no two opinion 2.bout it as 
it is a part of constitution and it is 
enshrined in the directive Principles. 
Therefore, I would like to request the 
Government that it should not divide 
the House on this issue z.nd facili-
tate the unanimous adoption of the 
resolution moved by my friend Shri 
Guman Mal Lodha. The shape of 
the Bill will be discussed at the time 
of the introduction of the Bill in the 
House. 

[English] 

MR. DEPUTY SPEAKER: Yes. 
Mr. Lodha. 

SHRI GUMAN MAL LODHA: 
Sir, I would Uke it to be passed. 

SHRI SOMNATH CHATIERJEE 
(Bolpur): Sir. I would like to make 
an appeal to Mr. Lodha and also to 
Mr. Advani. Now, the Minister has 
assured that the Government will 
consider the matter and it is neces-
sary that there should be a very br0ad-
base consultation and discussion in 
this matter because there are various 
view points on th~s. When the com-
mitment is to bring a bill and then 
starts discussion. it creates difficulty. 
This very morning Advaniji said that 
before Government· takes a stand 
there should be a discussion. There-
fore. befOTe the Government comes 
with the BiJ,1 there should be a dis-
cussion and the matter should be 
taken into consideration because dif-
ferent view points are ,there. There-
fore. I request the mover of the mel-
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dOll· -Dot to pr~ it He should 
rely on Government assurance that 
some consideration would be given 
to them on the subject. Therefore. 
this may not be pressed and the House 
may not divide on this. That is my 
request to him. (lntet;ruptions) 

SHRI VASANT SATIIE (Wardha): 
Let me say something. It is not a 
debate. The question is about voting. 
They have already spoken. He and 
Mr Advani have spoken. I would 
lik~ to give my view on this (Inter-
ruptions) I think it would be bes.t if 
the Government. knowing the view of 
the House, agrees to bring a Bill 
about this banning. I entirely agree 
with Mr Advani that while the Bill 

SHRI NITISH KUMAR: ,Mr. Dee 
puty Speaker. Sir. I would like to 
reiterate my request to the hon. Shri 
Guman Lal Lodha and hon. Shri 
La} Krishan Advani not to insist up-
on division of vote on this resolution 
at this stage. So far as tbe opinion 
of the House is concerned. keeping 
in view this issue. a proposal should 
come up in this regard on the basis 
of the consensus arrived at after pro-
per consultations with the political 
parties. (Interruptions) 

is there, at that time, we can discuss 
as to what exemption should be made 
..... . (Interruptions) 

SHRI L. K. ADV ANI: Not for ex-
pressing an· opinion of this kind; but 
for formulation of the Bill, I agree. 
(Interruptions) 

SHIn V ASANT SATHE: So, you 
can, before bringing a Bill. take all 
the parties into confidence. We do 
not mind. But the promise should 
be for bringing the Bill. If that is 
given, we have no objection. Other-
wise, we will support the passmg of 
the Resolution. 
[Translation] 

SHRI HEMENDRA SlNGH BA-
NERA: Mr. Deputy Speaker, Sir, 
while associating myself with the 
feelings expressed by hon'ble Advaniji 
and other Members I would like to 
say in this regard that the Govern-
ment of India gave an assurance many 
a times after the country's indepen-
dence that a bill will be presented 
before the House to impose com-
plete ban on the cow slaughter. We 
would like to examine the intention 
of the Government if it really hac; the 
required will to bring forth such a 
bill. The Central Government has 
full control over the export of beef. 
(/ nterr:uptiOm) 

Let the Government make an offi-
cial announcement today its!!'.f that 
there will be no export of beef from 
today oowards ... (lnterruptions) 

SHRI V ASANT SA 1lIE: There 
should be a time-bound programme 
for this., .... (IIrte"Uplio/ls) 

SHRI NITISH KUMAR: I would 
like to request Shri Sathe that ...... 
...... (ll1terruptions) 

SHRI VASANT SATHE: I had 
said it earlier too in 1978. (/nlt'''"P'" 
timz.s) 

SHRI NlTISH KUMAR: I want 
to say that these are the people who 
were holding the seats of power for 
the past ten years, just now tbe ques-
tion of Asiad was raised. they were 
in power, (/nJerruptions) I want to 
ask as to why are they so emphatic 
about this? Since he is a member of 
the supporting party. I would like to 
request him not to press for it. I 
wOlJ~d like to convey this to hon. 
Shri Advani as well. The Government 
will certainly consider and ponder 
over whatsoever conclusion is arri-
ved at after comprehensive consulta-
tion', and discussions ... (Interruptions) 
... Kindly do not press it emphatically 
today itself ... (J I1terruplions) 

SHRI GUMAN MAL LODHA: 
Mr. Deputy Speaker. Sir. whenever 
there is a proposal to hring forward 
such a bill, we wiJI try to bring it 
after arriving at a consensus and after 
proper consultations are hc:1d lceep-
ing in mind all that was s:ud b~ the 
hon. Minister and many other frtends 
including Professor Sahib ~h~ i~. a 
very senior leader. Today It is JUst 
only a resolution. but my ~um~te 
submission is, that a l~lation 
should be enacted at the earliest. 
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[English] 

MR. DEPUTY SPEAKER: I now 
put the resolution. to ~he vote of the 
House. The question IS: 

"This House is of the opinion 
that the Government should bring 
forward a suitable legiSc1ation to 
ban slaughter of cow and its pro--
geny throughout the country." 

Let the lobbies be cleared-

17.00 .... 

MR. DEPUIY SPEAKER: Now. 
the Lobbies have been cleared. 

SHRJ SOMNATH CHATTER-
JEE: Once more. I request Mr. 
Advani-in view of the very clear 
statement by the hon. Minister that 
this is a matter which would be dis-
cussed further and as this is a matter 
concerning the whole country-not 
to press the matter now. Even the 
Hous~ is depleted now. Therefore. I 
would request that such a vital mat-
ter may not be pressed and on the 
basis of the assurance given by the 
hon. Minister this may not be pressed. 

SHRI VASANT SATHE: This 
Resolution should be passed. 
[Translation] 

SHRI RADHA MOHAN SINGH 
(Motihari): J would like to submit 
that this should be p'dSSed (Interrup-
tions) 

[English] 
SHRI SOMNATH CHATTER-

JEE: Sir. it will amount to a direc-
tion to the Government. It will cre-
ate serious complications ... (lmerrup-
tions) 

SHRI SAlFUDDIN CHOUDHU-
RY (Katwa): Sir, on a veIY human 
considera'ion. I want to make an ap-
peal to the mover of the Resolution 

. to withdraw' it. . Af~.- ... ~·ti·! 'f hI. 
I appeal to the mlWa' Of t:It& Retolu. 
tion not to divide the HoUle because 
we have many more importaJrt issues 
than this. Human slaughter is @Ding 
on in our country. We should try 
to stop that first. We should be more 
concerned about human slaughter. " 
(lnte"uptions) 

MR. DEPUIY SPEAKER: Now. 
the Lobbies have been cleared. We 
are on the point of voting. 

The question is: 

"This House is of the opinion 
that the Government shoald bring 
forward a suitable legislation to 
ban slaughter of cow and its 
progeny throughout the coun· 
try." 

The Lok Sabha divided: 

Division No.2 17.06 hn. 

AYES· 

Advani, Shri L. K. 
Argal. Shri Chhaviram 
Banera. Shri Hamendra Singh 
Bhakata, Shri Manoranjan 
Deshumukh. Shri Chandubhai 
Dhuma'. Prof. Prem Kumar 
Gangwar. Shri Santosh Kumar 
Janardhanan. Shri Kadambur M. R. 
Jangde, Shri R~ham La] 
Jaswant Singh, Shri 
Kapse, Prof. Ram Ganesh 
Kataria, Shri Gulab Chand 
Khurana, Shri Madan Lal 
Lodhi, Shri Ganga Charan 
Mtahajan, Shrimati Sumitra 
Maheshwar Singh, Shri 
Meena, Shri Nandlal 

• -. *. The following members also recorded their votes for Ayes througb 
DIVISIon -clerks: 

Shri Gum~n Mal Lodha, Shri Rajendra Agnihotri, Shri Babubhai Meghji 
. S~, Shrl G.S. Basavaraj, Shri Srikanta Datta Narasimha Raja Wadiyar. 
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Nait. SIsti Ram 
Pate\, Dr: A.. K. 
b.\\~'t, ~n. 'R.~me~\wnr 
Raghavii. Shrl 
Raje. Shrimati Vasundhara 
Ram Awadh, Shri 
Ram Sagar. Shri (Saidpur) 
Ranga. Prof. N. G. 

I, 
Rao, Shri K. S. 
Raw at. Prof. Rasa Singh 
Sai, Shri Nand Kumar 
Sathe. Shri Vas ant 
Shakya Dr. Mahadeepak Singh 
Sharma. Shri Dha rm Pal 
Singh. Shri Radha Mohan 
Tarwala. Shri Amratlal Vallabh-

das 
Thakore. Shri Qabhaji Msngaji 
Verma. Shri R. L. P. 
Yadav. Shri Surya Narayan 
Yadvendra Datt. Shri 

NOES· 

Ali.' Shrimati Subhashini 
Bhattacharya. Shrimati Malini 
Bulara. Shrimati Rajinder Kaur 
Chatterji, Shri Somnath 
Choudhury. Shri Saifuddin 
Chowdhary. Shri Dasai 
Das. Shri Anadi Charan 
Datta, S'hri AmaI 
Dome. Dr. Ram Chandra 
Giri. Shri Sudhir 
Handoo, Shri Piyare Lal 
Hannan Mollah, Shri 
Hansda, Shri Matilal 
Khan, Shri Sukhendu 

fne Interests 0) )armers 
Mahale. Shri Haribhau Shankar 

Mallik, fi111i MIDlOro.{ 
Mat~anianc~\ Sb.!\ ~e\e't G. 
Mishra, Shti Ba\gopa' 
Misra. Shri Satyagopll 
Nitish Kumar. Shri 
Pacherwal. Shri Gopal 
Pande, Shri Rajman'gal 
Paswan. Shri Chhedi 
Patnaik, Shri Siva.ji 
Puroshothaman, Shri Vakkom 
Rai. Shri Lalbaboo 
Rai, Shri M. Ramannl 
Ramakrishna. Shri Y. 
Roypradhan, Shri Amar 
Singh. Shri Danraj 
Singh. Shri Ram Prasad 
Sodhi. Shri Mankuram 
Thapa. Shri Nandu 
Yadav. Shri Devendra Prasad 
Zainal Abedin. Shri 
MR. DEPUTY SPEAKER: The 

result of the division is: 
Ayes: 42 

Noes: 50 

The motion was llegatived 

17.15 brs. 

RESOLUTION RE. MEASURES 
TO PROTECf THE INTERESTS 

OF FARMERS 

[English] 

MR. DEPUTY SPEAKER: The 
House wiH now take up the Resolu-

• The following members also recorded their votes for Noes through 
Division clerks: 

Shri Bhagey Gobardhan, Shri Yuvraj, Shri He~ Ram. Dr. S. P. Yadav~ 
Shri Mandhata Singh, Shri A. N. Singh Deo, Shn Ramendra Kumar Ra~ 
Yadav, Shri Ram Sharan Ya4av! Shri Bha.bani Shankar H.ota, Shr! RaV) 
Narayan Pani, Shri Beng;tb SIngh, Sh!l Sarwar ~ussatn, Shrl.Ram 

" Naresb Singh, Shri P. C. Thomas and Shn Heera Dba •. 


